NATIONAL COM PANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

' CP No. 73/241-242/NCLT/AHM/2017
CP No. 115/241-242/NCLT/ND/2017

Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

Coram:

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 12.10. 2017

Name of the Company - Sunil P-'armanand Kewalramani
nZa -
- Medilux Laboratories Pvt. Ltd.

‘Section of the Companies Act: ~ Section 241-242 of the Companies Act. 2013
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DESIGNATION  REPRESENTATION

M &lek ﬂ,{'}mneé -

' ORDER ]

_ Learned Senior Advocate Mr M R Bhatt w1th Learned Advocate Mr. Aljun Sheth
- present for Petitioner. Learned Advocate Ms. Anisha Mahajan with Learned PCS

Dated this the 12th day of October, 2017.

M. Prateek Tripathi present for Respondents no. 1 to8and 10to 13.

Heard arguments of learned Counsel for petttloner and Learned Counsel for-
Respondents ' ' -

Respondents shall file copy of final mlnutes held on 06.07.2017 w1th1n one week '
betore the Reglstry of this Tnbunal serving a copy to the petltloner

At request of learned Counsel for Respondent on the ground that Senior Counsel
wrongly noted adjournment date. -
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RAVEENDRA BABU
‘MEMBER JUDICIAL

List the__matter on 21.1 1.2017.

B




